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33 UP Janla Fast Passenger train 
Ml1idcd with a goods train m the 
26th August, 1965 while entering 
S"hjanwa Station on GiJrakhpur-
Gonda main line (North Eastern 
Railway); 

(b) if 80, the causes of the 
dent; 

acci-

(c) the number Of persons killed 
and injured in the accident; and 

(d) the total amount of 1011 to 
the railway property? 

The Depaty Mlnlmr In the Minis-
try of Railways (Shri Sham Nath): 
(a) Yes. 

(b) The cau.e of the accident 18 
under investigation, 

(e) There was no ca5Ualty. 

(d) The cost of damoge to railway 
property has been estimated at ap-
proximately Rs. 10,000. 

Kattar-Harlhar Railway LlIUI 

1980. Shrl B. C. Llnra Beddy: Will 
the Minister of Rail_ys be pleased 
to state: 

(0) whether the State Government 
of My.ore has sent a proposal for tak-
ing up the railway line between 
Kattur and Barlhar by the Central 
Government wi1.h a view to facilitat-
ing transport of Iron ore; 

(b) if "", the action taken thereon; 
and 

(c) the cost of the scheme? 

The Deputy MInIster ID the MIDI.-
try of Railway\! (Shri Sham Nath): 
(a) Yes. 

lob) and (c). Construction of Kat-
tur-H::nihar line was earlier proposed 
for movement of iron ore from Hos-
P<'! sedor far export .,i" Mangalore 
Port. With the coming of Goa a. part 
of Indian Union and the availability 
of Mormugao Port, Ihe iron are from 
Hospet ~ to  will naturally be ex-

ported via Mormugao Port. Manga-
lOTf' port will nOW obtain ih wpplies 

of iron ore from Cbiclrnayakanhal1i, 
Chikjajur an-l other nearby areas and 
the Hassan-Mongalore link i. being 
provided with this in view. Thus the 
main justification for the Kottu,.... 
Harihar link extst. no more. 

10.59 !Irs. 

RE; BUSINESS OF THE BOUSE 

Mr. Speaker: There 1.1 one Call1ng 
AttentiOn Notice, which 1 have ad-
mitted, about the ransackine of the 
Indian Embassy at Jakarta. The 
Minister wants time to make hl8 
statement. It would he taken up at 
3.00 P.M. today. 

The bon. MiniBter of Defence aloo 
will be making a statement at 
3.30 P.M. 

---' 
11 1mI. 

PAPERS LAID ON THE TABLE 

RuORT or TRJ: FOURTH F'INAl<CI: 
COMl\llll8JON 

The MIll ...... of FIDaDee (Shri T.  T. 
KrIMDamaeharl): I beg to lay on the 
Table Report Of the Fourth FlnBDCf! 
Commission toeether with . an expla-
natory Memorandum as to the actiOll 
taken thereon, under article 281 of the 
Constitution. [PIlleI'd in LiMaT1/. See 
No. -~7 6  

R.IIPoRT or TRJ: COMPTIIOLLER AWl> 

AUDITOR GENERAL UNDER CoAl. 

Mnn:s ACT. ETC. 

The Minister of Steel aDd MIns 
(Shri SanjIva Beddy): I heg to lay 
On the Table a Mpy .. ach of th .. fol-
lowln, papers:-

(1) Report of the Comptroller 
and Auditor General of India 
on the Accounts of the Coal 
Board for the year 1963-64. 
under sub-section (2) of sec-
tion 12 of the Coal Mlnetl 
IC.on9Crvation and Safety) Act 
1952. [P\4ced I" LiMa"" 
S ... No. -~ 6  
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(2) Amendments to the Articles of 
A'lSociation of the Bokaro 
Steel Limited. [Plolced in Lib-
rary. SPe No. LT-4809/65]. 

REPORT OF TilE STt:DY TJ.:,\j'.l O~ DIREr-

TOR,',TE Gz.'.n:AL (W TJ.:CHNIC\L 

·DEvELOPME.'IT (PART I). 

The -- ni i~e  ry1 S!I:,!'):.y :In'l e ni~ 

""I Development in the Ministry of 
lDdustry and SUI'''!, (Shri ~

mabll): I h<'g to loy on the Taole 
a COPy Of Report of the Study Team 
on Dirertorate Gcnl'Tu] of Tpchnical 
De,"elopment (Part I). [Placed ;n 
Library. See No. LT-4810/651. 

NOTIFlChTION ~  ESSF.N'M,H. COM-

'.IODIT":S ACT, 1955 

TIle Ilcputy Minist('r in the ini~t  

of Commerc. (Shri S V. Rama-
!Io'W3my): I hf'g fO by on' the Table-· 

(1) a copy each of the fo!lowing 
Notific[!t::JI1S under sub-sedion 
(6) of sect on 3 ~ the EC:Rcn-

tiRI Commoditi,·, Act. 1955:-

(i) The Art Silk Textiles (Pro-
dllrtinn Dnd Distribution) 
Control (Amendment) 
Order, 1965, published in 
NotiOcation No. RO. 1347 
dated the 1st May. 1965. 

(il) Th .. Art Silk Textiles (Pr0-
duction nnd Distribution) 
Control (Second Amend-
ment) O ~  1965, publish-
ed In Notiftcation No. S.O. 
o0~ dated the 19th June, 
1965. 

[Placed in Library. See Ro. LT· 
4811/65]. 

12) a ropv each of the fOllowing 
papera:-

(j) Notification No S.O. 2831 
d.t .. :f the 38th ~  lilt", 
maklnr certaln further 
UIIendmento to the Rubber 
Board (Provident Fund) 

Rule. 1965, under 1lUb-
oectIOD (3) 01 oeetIOD 211 of 

47 1 ~  

Howe 

the Rubber Act, 19f7. 
[Placed in Lib.llry. See No. 
LT-4812/65j. 

(ti) Audit Report On the 
Accounts of the 
for the year 

Tea Board 
1963-64. 

I Placed in Library. 
No. L T-4B13/65]. 

See 

GO\, DI\MAN ANn DIU CEMENT CONTROL 

ORDER 

The Deputy Minister In the MinIs-
try of Industry and SUPPly- (Shri 
Blbl1dhendra MIsra): I be;: to lay (.11 
the T,ble a COPy Of the GI>8, Daman 
and Diu Cement Con.trol ord£'r, 1965, 
publishl'd in GovNnment of Goa, 
Dnman and Diu GOlctte dated the 
22nd May, 1965, under sub-section (6) 
of section 3 of t ~ Es entinl Cnmmo-
dilie, Act. 1~ i  [Placed i1l Library. 
See No. LT-4814/65j. 

11.02 hrs. 

BUSINESS OF THE HOUSE 

~ :'Winhtcr of o n i~ t o III and 

Parliamentary Alral.... (Slid Sat.ya 
Narayan Sinha): \Vilh your permt .. 

sian, Sir, t rise to announce that Gov-
ernment Business in thi1l HOU1=it-for the 
week commencing 13th September. 
1965, wi11 consi.t 0':-

(1) ConsideratiOn of any item or 
Government Buslne.. carried 
OVeT from today", OrdeT Paper. 

(2) Cons;deration and pa.slng ~  

the Press and Registration of 
Books (Amendment) Bill, 
I PH4. as pu.ed by Rajya 
Babha. 

(3) Consideration of • motion for 
re"erence Of the JawaltarJaJ 
Nehru Unlversltv Bill, 19M to 
a Joint Committee. 

(4) CDD8ldent1OJa and ]IUIlac 
ot:-

'!'lIe Life lnauraDee CorpontillD 
(Am ..... _) Blll, 1 .... 


